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Security Paper Mill. Bosluulpbad 

·1116. Shri Hari Vishnu Kamatb: 
Will the MinL.ter of Fln.....,e be pleas, 
ed to state: 

(a) whether the S~curity Pap~r 

Mill. Hoshangabad, will be commis· 
lioned according to the schedule; and 

(b) if not. the reasons therefor? 

Tbe Minister of State in tbe Mlnla-
try of Finance (Shri B. R. Bilapt): 
(a) and (b), In answering Unstarred 
Question No. 1251 on 25th November, 
1965, it was stated that the Mill is ex-
pected to start production in the 
aecood half of 166. This schedule i. 
expected to be adhered to. 
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Paymellt of Foreign I.oans in Fourtb 
Pi .... 

'1118. Shrl R. Barua: 
Shri Murll Manobar: 
8hr; ,Ram Harkb Yadav: 

Will the Minister of FiDance h. 
pleased to state: 

(a) whether the payment (.It foreign 
loans during the Fourth PI"n will 
n""d speciJIc efforts; 

(b) if so, what those are; ilnd 

(c) the steps Goverrunent vropost 
to take for re-scheduling of debt 
lervicini? 




